
(c) whether the backlog of stenographers 
in certain post is under consideration of 
Government for upgradation ; and 

(d) if not, the reasons therefor? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL): (a) to (d) : The 
Ministry of Railways have a weB-established 
procedure for reviewing the various categories 
of R.ailway staff' for cadre restructuring. 
The review is carried out in consultation with 
the stafT side in the Departmental Co unci) 
under the Joint Consultative Machinery. 
These are essentially ill the nature of con-
sultations. In September, 1983. the staff 
side in the DepartmentaJ Committee of the 
Joint Consultative Machinery formulated 
certain proposals whereby approximately 423 
posts in Rs. 330·560, 1146 posts in scale Rs. 
42J. 700 and 334 posts in scale Rs. 550·900, 
wOre to be upgraded to higher scales result-
ing in benefits to equal number of 
employees. As the proposals formulated in 
the Departmental Council constituted a 
radical departure from the pattern of scale 
structure adopted in all the Central Govern-
ment Departments, this Ministry had to per 
force restrict the scope of the upgradation. 
This Ministry has sahctioned upgradation in 
Febru.ry, 1985 of 45 posts in scale Rs. 550-
900. and 291 posts in scale Rs. 425-700 to 
the' next higher grades. No further restruc-
turing is contemplated. for the Stenographers 
cadre. Any revision of scales of payor on 
masse upgradation for the cadre as a whole 
has to be examined by the IV pay Commi-
ssion which has been appointed by' the 
Gov~rnment to review the scales of pay etc. 
of all Central Government employees 
including the category"of stenographers. 

{Tr.anslation] 

Homoeopathlc Dispen'iaries Run bl' N.D.M.C. 
and Shortage of Medicines 

4952. SHRI VILAS MUTTE\1WAR : 
Will tho Tvtinistor of HEALTH AND 
FAMILY WELFARE be pleased to state : 

(8) the number of Homoeopathic dispen· 
tadaI', ia! Delhi •. present wlUch arc run by 
New' Delhi Moaicipal Committee and. the 
value of medic_ purcbased every year for 
..... 4isptosariol i 

(b) the value of medicines I'urdiased 
during. this year and from ",here these 
medicines were purchased ; 

(c) whether the stock of medicines so 
purchased is bufficient, for the entire year; 
and 

(d) if not, the steps taken to remove' 
the shortage of medicines in these dispen-
saries ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHal 
YOGENDRA MAKWANA) : (a) At present 
the New Delhi Municipal Committee is 
running 8 Homoeopathic dispensaries. Durina 
the years 1982-83, 1983·84 and 1984-85, a 
sum of Rs. 75,000. Rs. 64,500 and Rs. 
1,90,000 respectively was spent for purchase 
of Homoeopathic medicine. For the current 
year, namely, 1985-86, a sanctioned budget 
for purchase of medicines is Rs. 2.00 lakbs, 

(b) So far medicines worth Rs. 35,OOU 
have been purchased from the followina 
four firms : 

(i) Mis. Beck & Koll (Lab.) Pvt. Ltd., 
Bombay; 

(ii) M/ s. Bhandari Homoeo, Lab. Pvt. 
Ltd. Delhi. 

(iii) Mis. Indian Glass Agency, Delhi. 

(iv) Mis. P.K. Bhandari (Hornoeo) Pvt. 
Ltd., Delhi, 

(c) and (d) No shortage of Homoeo. 
pathic medicines in the dispensaries of 
NDMe has been reported so far. 

(English] 

lJIdlta Canal 

~9S3. SHRI MOHAR SINGH 
RATHORE : Will the Minister of IRRIGA. 
TION AND POWER be pleased to state· : 

(a) the cost of construction of the Jodi .. 
Canal and the time by' wbich 'It. is, lik.J~ .. ~~, 
be completed and tbo extent 0 f worl' :'406 
10 far in this roprd t and 



(b) 6e: area of land to ~ irdpted frmn 
·tIIe ,Indira ·Canal and the number ·of villaaes 
.od. the population,to be benefited thereby? 

THE MINISTER. OF IRRIGATION 
AND POWER (SHRI B. SHANKARA. 
NAND) : (a) The cost of the Stage I and 
II of the Indira Gandhi Canal project as per 
the approved scope is about Rs. 700 crores. 
A.ccording to the report from the State 
Government, work on construction of stage 
I is almost complete and for stage 1I, about 
14% of the main canal and 9% of the distri-
'butary system have been completed by 
March, 1985. The State has, however, 
recently revised the scope of Stage II of the 
project which is expected to be completed by 
the end of VI11th Plan. 

(b) As per the approved scope, the 
project has culturable Command Area of 
11.40 lakhs. The State Government has 
reported that about 555 villages and about 
12 lakh people would he directly benefited 
by irrigation. . 

World Unl,enlty Senlce Health Centre 
in Delhi Unherslty 

4954. SHRI S. JAJPAL REDDY: Will 
the Minister of HEALTH AND FAMILY 
'WELFARE be pleased to state : 

(a) whether Government's attention has 
been drawn to a news item in the Indian 
.Express dated 8 August, 1984 about World 
University Service Health Centre in Delhi 
'University having administered spoiled 
tablets of Stampan ; 

(b) -whether the report was found to be 
correct; 

(c) if so, whether the drug controller 
was informed for proper investigation and 
aeccuary. action against the s~ppliers ; 

,(d) if not. the reasons for Don-compliance 
of .,the requirements ·of the Drul Control 
~; and 

(4t) ~heo ,and I·bow much 'QuaDtity Qf .the 
IPQiled .dtut was purohased .• ,~ "wtaat we. 
~4atl of t.he oxpicy of.the IJkLq~antity of 
,&be' .? .. , .• , 

ta,s MJNlSTER OF SUitE J~ THE 
DEPARTMENT OF HEALTH :(591 
YOGENDRA MAKWANA); (a) V .. , Sit. 

(b) to (e) Information is being collected 
and will be laid on tbe table. 

Unauthorised Alarm Chain Pullial oa Iotall 
di.t.~ tralQS 

4955. SHRI P. PENCHALLJAH: Will 
tbe Minister of RAILW A YS be pleased .io 
state : ' 

(a) whether there is Jarge scale unautho-
rised alarm chain pulling on the long distance 
trains especially between Madras and 
Hydcrabad and Madras and Howrah; 

(b) ~f so, Whether the trains run behind 
Schedule and are delayed due to this indis-
criminate unauthorised alarm chain pullina 
by ullsocial elements and ticketless travellers. 
and ' 

(c) if so, what steps are being taken to 
check this indiscriminate unauthorised alarm 
chain pulling ? 

THE MINISTER FOR RAILWAYS 
(SHRI BANSI LAL) : (a) and (b) There is 
unautho rised chain pulling on . certain lona 
distance trains on certain sections between 
Madras and Hyderabad and Madras and 
H owrah, aifectina the punctual running of 
trains. 

(c) The Railway AdministratIon have 
Jaunched concerted drives on affected sections 
by dep]oyina a large number of Travellina 
Ticket Examinerst accompanied by personnel 
of Railway protection Force. R.ailway 
Protection Special Force and Oovt. Railway 
Police. It may, however, be mentienod 
that this is basically a law and order problem 
and the cooperation of State Governments 
is enlisted for curbing the menace. 

Double Discharge Platform at V.T. Stafloll 

49'6. SHRI S. G. GHOLAP: WBI 
the Minister of RAILWAYS be Ploated to 
state : 

. (a) whether Government have ,"_ 
:pp the work of double dJsCbarae pacta. 
;M. "Yr ••• SUltiOD iIJ Bombay'; , ' t, .. 




